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control devices, education, ' and en-
forcement of regulations for reducing
the frequency of accidents,

Training Centres for Handicapped in
States

4397. SHRI HARIHAR SOREN:
Wil] the Minister of SOCIAL WEL-~
FARE be pleased to state:

(a) whether steps have been taken
to set up training centres for handi-
capped;

(b) if so, the names of the States or
Union territories where efforts have
been made in this regard.

(c) the trade on which training
facilities are being provided to the
handicapped; and

(d) the guidelines proposed to be
sent by the Centre to various States
and Union territories to expedite the
programme for setting.up training
centres for the handicapped?

THE MINISTER OF STATE OF
THE MINISTRIEg OF EDUCATION
AND CULTURE AND SOCIAL WEL-
FARE (SHRIMATI SHEILA KAUL):
(a) to (d). A statement is attached.

Statement

Ministry of Labour have set up 13
vocational Rehabilitation Centres . for
Physically Handicapped one each at
Ahmedabad, Bombay, Bangalore, Cal-
cutta, Delhi, Gauhati, Hyderabad;
Jabalpur, Kanpur, Ludhiana. Mad-
ras, Sitamarhi.and Trivandrum for
vocational evaluation and imparling
adjustment training and short term
training under Industria) training
Institutes/industry. One more Voca-
tional Rehabilitation Centre is ' being
established at Bhubaneswar,

2, The Ministry of Social Welfare
have set up the following : training
centres: —

i. Training Centre for the Adult
Blind, National Institute for
the -Visually Handicapped,

- Dehradun, - '
. ii, Training Centre for the Adult
Deaf, Hyderabad.
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iii. Model  ‘School for  Mentally
Deficient . Children, New
Delhi,

3. The folowing courses/trades are :

undertaken for training in these train-
ing centres.

Light engineering, radlo assembling,
typewriting, in English and Hindi,
candlemaking, chair caning, manufac-
ture of cotton and woollen textiles, ma-
nufacture of certain machines parts,
sheet meta] work, cutting and tailoring
turning, photography, training in crafts
such as needle work, drawing, paper
work, dol] making and machine knit-
ting etc. : -

Financial assistance under a schema-
tic pattern is available to voluntary
organisations all over the country for
setting up project for imparting voca-
tional training to handicapped. 90 per
cent of the estimated cost is met by the
Centra) Government,

In addition to the centres run by
Government of India, State Govern-
ments themselves also set up centres/
institutions for imparting training to
handicapped persons, Government of
India have not issued any guidelines to
the State Governments in this regard.

Indefinite Closure of Jawaharlal Nehru °

University
4398, SHRI DEEN BANDHU
VERMA ;
PROF. P, J. KURIEN:
SHRI BALASAHEB VIKHE
PATIL:

PROF. AJIT KUMAR
MEHTA .

Will the Minister of EDUCATION
AND CULTURE be pleased fo state:

(a) whether it is a fact that the
Jawaharlal Nehru University has been
closed down indefinitely with eﬂ"ect
from mid February, 1983; !

(b) if so, what are the reasons thera
rfor; and
(c) whether Government have con-

ducted any inquiry into the affairs of
the Jawaharlal Nehru ° University
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‘which has been the centre of student
unrest and other agitations?

.. THE MINISTER OF STATE OF
THE MINISTRIES OF EDUCATION
AND CULTURE AND SOCIAL WEL-
FARE (SHRIMATI SHEILA KAUL):
(a) The TUniversity was closed
sine die from February 26, 1983 How-
ever, it reopened on March 3, 1983,

(b) A section of students belunging
to Scheduled Castes/Schedul2d Tribes
in the School of Computer and Sys-
tems Sciences alleged on 1st February,
1983, that a member cf the faculty of
* ,the School had victimized a student

belonging to Scheduled Caste in the

evaiuation of a course and also used
some uncomplimentary words which
had hurt their feelings. They de-
manded the immediate suspension of
the teacher. To press this demand,
the Students’ Union paralysed the Uni-
versity administration and boycotted
all classes. The repeated appeals made
by the Vice-Chancellor to the students
to suspend the agitation did not have
any effect, and they decided to further
intensify the agitation and gherao the

Vice-Chancellor. In view of this, it was

decided to close the University for two
. days on February 25 and 26, 1983. As

an indefinite gherao of the Vice-Chan-
cellor started at his residence on Feb-
ruary 25, 1983, and since there were no
signg of restoration of normalcy, the

Vice-Chancellor decided to order sine

die closure of the University from

February 26, 1983,

(c) As soon as allegationg were made,
the Dean of the School had agreed to
look into the matter, but before he
could start his enquiry, the students

locked the entrance to the School. On
7th February, 1983, the Vice-Chancel-
lor requested a senior member of the
School of Social Sciences to lcok into
the incident in all its aspects. But this
enquiry was not acceptable o the
students, On 1st March, 1983, afier the
withdrawal of the agitaticn, the Vice-
Chancellor has decided to look into the
functioning of the Scho>l of Computer
and Systems Sciences.

" MARCH %4, 1983 '
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